17

 BEFORE THE AJUDICATING AUTHORITY
NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
- AHMEDABAD
_ _Cou_rt 2

C P. (I B) No. 578/NCLT/AHM/2019

. Coram HON BLE Ms. MANORAMA KUMARI, MEMBER JUDICIAL
_ HON BLE Mr. CHOCKALINGAM THIRUNAVUKKARASU MEMBER TECHNICAL

- ATTENDANCE CUM-ORDER SHEET OF THE HEARING 0|= AHMEDABAD BENCH
o _0|= THE NATIONAL COMPANY LAW TRIBUNAL ON 16.06.2020

© Nameofthe Company: oCs Group(tndia) Putltd
~ Silver Leaf Hotel Pvt Ltd

~ Section: o ~ Section 9 of the Insolvency and Bankruptcy Code |

~ 5.NO. NAME (CAPITAL LETTERS)

DESIGNATION __

- 17 ORDER
(Through Vldeo Conferencmg)

S None present for the Petltloner

S Mr Kunal P. Valshnav Learned Lawyer appeared on behalf of the Respondent

 Listthe matter for final hearing on 31072020
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AR -CHOCKALINGAM THIRUN --VUKKARASU o MANORAMA KUMARI
e e MEMBER (TECHNICAL) R MEMBER (JUDICIAL)

REPRESENTATION __ SIGNATURE



